ASSOCHAM

10th International Tax Conference

 The Imperial, New Delhi
DAY 1: 21st October 2013 (Monday)
10:00 a.m. – 11:15 a.m. 

Inaugural session




Introductory Remarks by



Shri D.S. Rawat, Secretary General, ASSOCHAM



Welcome Remarks by


Dr. Rana Kapoor President, ASSOCHAM






Theme Address by
Shri M. Lakshminarayanan, Chairman, ASSOCHAM National Council on International Taxes



Special Address by


Dr. Sudha Sharma*, Chairperson, CBDT


Inaugural Address by


Dr. Parthasarathi Shome, Adviser to Finance Minister & Head- TARC



Q & A
   

Vote of thanks by

CMA S. C. Mohanty, President, The Institute of Cost Accountants of India 
11.15 a.m. – 11.45 a.m.

Tea Break

11:45 a.m.  - 1:15 a.m.  

Session 1:- APA / Safe Harbour Rules
Chairman: Shri N. C. Joshi*, DGIT- International Tax
APA - Experiences and way-forward

By Mr. S. P. Singh, Sr. Director, Deloitte
Revenue Prospective on APA/ Safe Harbour Rules

Shri Kamlesh C. Varshney*, Commissioner Income Tax-APA 

                   Safe Harbour Rules – Implications
By Mr. Sandeep Puri, Executive Director, PwC
Q & A and Session Chairman Remarks
1.15 p.m. – 2.15 p.m.


Lunch

2:15 p.m.- 3:45p.m. 


Session 2:- Transfer Pricing Controversies and Issues 

Chairman: Shri Akhilesh Ranjan*, Joint Secretary FTD  

Recent Issues and Controversies 
By Mr. Tarun Arora, Senior Director, Deloitte 

Transfer Pricing and Attribution of Profits- 
Emerging Global Trends and Indian approach 
By Mr. Sanjay Tolia, Executive Director, PwC
3:45 p.m. – 4.00 p.m.


Tea Break

4:00 p.m. – 5:30 p.m. 

Panel Discussion on Transfer Pricing






Shri Peeyush Jain – Department Representative (TP bench) 





Mr. Samir Gandhi, Partner, Deloitte - Moderator





Mr. Vijay Iyer, Partner, Ernst & Young 

Ms. Bela Mao Country Tax Head, Shell   
                                      Mohd Haroon Qureshi, Head of Tax - Asia Pacific, Genpact
DAY 2: 22nd October 2013 (Tuesday)
10:00 a.m. – 11:30 a.m. 

Panel on Emerging International Tax developments

Chairman - Shri M.S.Ray, DIT (International Taxation) –I Delhi

Moderator - Mr. Vijay Mathur, Senior Adviser, PwC 





Mr. Rohinton Sidhwa, Partner, Deloitte





Mr. Deepak Dhanak, VP & Global Head Tax, EXL





Ms. S. Nageswari, VP-Finance, Tata Communications Ltd


Mr. Naveen Jain, Head Taxation, Cairn Energy 
11.30 a.m. – 11.45 a.m.

Tea Break

11:45 a.m.-1:15 p.m.  

Session 2 – Indirect Tax 
Session Chairman – Shri S.Dutt Majumder, Ombudsman, Customs, Central Excise & Service Tax

Department Perspective

By Shri P K Mohanty*, Joint Secretary (TRU-I), CBEC
Contentious issues under indirect tax laws 

By Mr. R Muralidharan, Executive Director, PwC 

Challenges in cross border transactions under service tax law 

By Mr. JK Mittal, Co-Chairman, ASSOCHAM National Council on Indirect Taxes

Audits under Indirect Tax laws 

     Ms. Saloni Roy, Senior Director, Deloitte
1.15 p.m. – 2.15 p.m.


Lunch

2:15 p.m.- 3:45 p.m. 

Panel Discussion on Tax Controversies- International Tax
Session Moderator – Mr. Girish Dave, Advocate
Mr. P. V. Srinivasan, Senior Vice President – Wipro



Mr. Vishal Anand, Executive Director, PwC





Concluding remarks and key take aways

By Mr. Rahul Garg, Co-Chairman, ASSOCHAM National Council on International Taxes
